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IN THE MATTER OF: 
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2.  ANNEXURE-1 

A copy of letter dated 07.03.2026 

    

3.  ANNEXURE-2  

True  copy of the said letter 

    

4.  ANNEXURE-3 

True copy of Consent to Operate granted by 
UPPCB dated 04.04.2026  

       

5.  ANNEXURE-4  

True copy of the said letter 

 

6.  Vakalatnama  

 
NEW DELHI 
DATED:  26.05.2026 

 
(PRADEEP MISRA & DALEEP DHYANI)          

Counsel for U.P. Pollution Control Board 
138, New Lawyers Chamber, 

Supreme Court of India, 
New Delhi-110001 

(M.) 9810252518 
Email: pradeepmisra@yahoo.com 
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